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AS INTRODUCED IN LOK SABHA 

Bill No. 133 of 2021 

THE COMPULSORY TEACHING OF KNOWLEDGE, TRADITIONS AND PRACTICES 
OF INDIA IN EDUCATIONAL INSTITUTIONS BILL, 2021 

By 

SHRI PARVESH SAHIB SINGH, M.P. 

A 

BILL 

to provide for compulsory teaching of Knowledge, Traditions and Practices of India 
as a co-curricular subject/or classes seventh to tenth standard in school education in 
India in order to enable students to know and understand India's glorious culture and 

traditions and foster, strengthen and maintain Indian culture and its civilizational 
strength and/or matters connected therewith or incidental thereto. 

BE it enacted by Parliament in the Seventy-second Year of the Republic oflndia 

as follows:-

1. (I) This Act may be called the Compulsory Teaching of Knowledge, Short title and 

Traditions and Practices of India Act, 2021. 
(2) It shall come into force on such date as notified by the Central

Government may, by notification in the Official Gazette, appoint. 

commencement. 




















